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I 15.8154 158.154

#ATE: TITAS U TT GLAATHAT ol AT Fl, T2LAT o Tgol AT 918 il TF l ddTs & (70, T €T 9
feraTiora o T 8; 2o Bt 2914000 9 o se=mrsti &t dars |t onfier 2
3. Raer garet =T (Fr St T 4t Freew o oo 27 i wew g, FeraE

gTeofi-4
T ST AT TS AATS (60 Fiex & s7ferT wieft qxmmrel Fit qwaer Jars @fgq) F oo o dfw
;F-,;T ;1?1-;_[ ST TN Q[ CAIAT (S6h CAToTT Q[ I (9 ST | o
- Fft il e [ it et et Y 427.300
291.100 [337.171 358.695 [372.590 [385.797 398.241 [417.810

Gl EXI 291.1 |337.171| 358.695 | 372.59 385.797 | 398.241 417.81 427.3
T AT
5201 100 12911 0 [121.095( 153.914 | 170.24 | 186.866 | 201.74 | 224.999 278.535
T AT
ot 337471 837171 [121.095| 0 32.81 | 49.135 | 65.771 80.646 | 103.904 157 .44
[ AT
St 358.695 358.695 |153.914| 32.81 0 16.325 32.962 47.826 71.094 124.63
S[oe AT
St 372.590 372.59 170.24 |1 49.135 | 16.325 0 16.636 31.501 54.769 108.305
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ST = e, o At

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 20th May, 2026

S.0. 2622(E).—Whereas by notification of the Government of India in the Ministry of Road Transport and
Highways number S.0. 1030 (E) dated 08.03.2022 issued under section 11 of the National Highways Authority of
India Act, 1988 (68 of 1988), the Central Government has entrusted the Expressway (NE-4) stretch starting from its
junction with new NH-248A near Sohna connecting Firozpur Jhirka in the state of Haryana, Dausa, Lalsot, Sawai
Madhopur, Kota, Jhalawar in the state of Rajasthan, Jaora, Ratlam in the state of Madhya Pradesh, Dahod, Godra,
Dodka (Vadodara), Bharuch, Surat, Navasari, Valsad, Vapi in the State of Gujarat, Silvasa in the Union Territory of
Dadar and Nagar Haveli, Virar, Bhiwandi, Kalyan, Bandlapur and terminating at its junction with new NH No. 348
near Panvel at JNPT in the State of Maharashtra to the National Highways Authority of India (herein after referred to
as the “Authority™).

Now, therefore, in exercise of the powers conferred by section 7 of the National Highways Act, 1956 (48 of
1956), read with Rule 3 of the National Highways Fee (Determination of Rates and Collection) Rules, 2008 and
amended from time to time (hereinafter referred to as the “said Rules”) and in supersession of S.O 4872(E) dated 30th
October 2024, the Central Government, hereby levies the fee on mechanical vehicles at 125% of the rate specified in
Column (2) of the Table 1 (hereinafter referred to as “ base rate”) net road section length of 120.3846 Km [Table-
2A] and for equivalent structure length (having length more than 60m) of 158.1540 km (having length of 15.8154 km
[Table- 3A] ) on the Type of Vehicles specified in Column (1) of the Table 1 below for the use of section from Km
291.100 to km 427.300 on National Expressway No. NE-4 in the States of Rajasthan, which is part of Expressway
notified as NE-4 vide S.O. No. 2142 (E) dated 03.06.2021 and authorizes the Authority to collect, either through its
officials or through a contractor, the said fee, namely:-

Table 1
Type of vehicle Base rate of fee per I‘(m for the
Base Year 2007-08 (in Rupees)
o) @
Car, Jeep, Van or Light Motor Vehicle 0.65
Light Commercial Vehicle, Light Goods Vehicle or Mini Bus 1.05
Bus or Truck (Two Axles) 2.20
Three-axle commercial vehicles 2.40
Heavy Construction Machinery (HCM) or Earth Moving Equipment (EME) or Multi Axle Vehicle (MAV) 345
(four to six axles) )
Oversized Vehicles (seven or more axles) 4.20
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1. The fee to be levied and collected hereunder shall be due and payable at the following Fee Plaza (s) for net

road length specified for such Fee Plaza (s):

Table -2
S. Location of Fee Plaza (chainage) Length (il.l Km) for which Rate at which fee is
No. fee is payable payable
a 2) 3) @
) Km. 291.100
Fee Plaza at Kushtala Village, Dist. Sawai Madhopur
5 Km 337.171
Fee Plaza at Laban Village, Dist. Bundi
3 Km 358.695
Fee Plaza at Mandawara Village, Dist. Kota . ‘ 125%% of the base rates
4 Km 372.590 ) As per the distance matrix at mentioned in Table No.
Fee Plaza at Zalimpura Village, Dist. Kota Table No. 3 below -1 above
5 Km 385.797 '
Fee Plaza at Karadiya Village, Dist. Kota
6 Km 398.241
Fee Plaza at Balapura Village, Dist. Kota
7 Km 417.810
Fee Plaza at Gopalpura Village, Dist. Kota

*The Authority shall ensure that the user fee levied and collected at the above Fee Plaza(s) shall be in
accordance with sub-rule (7) of Rule 4 of the said rules, including the proviso inserted by G.S.R. 107 (E) dated

04.02.2026.
Table-2A
Distance matrix for net road length (Excluding length of structures >60m)
To Fee Plaza |Fee Plaza Km|Fee Plaza Km |Fee Plaza Km|Fee Plaza Km|Fee Plaza Km|Fee Plaza Km E};12t7a;3§m
Km 291.100{  337.171 358.695 372.590 385.797 398.241 417.810 .
From Km | 291.100 337.171 358.695 372.590 385.797 398.241 417.810 427.300
Feezgllafzokm 291100 0.000 37.735 58.004 71.630 84.456 96.630 115.789 120.385
Fee;;';ﬁlkm 337171 37735 0.000 20.270 33.895 46.721 58.896 78.054 82.650
¥ ee;;?zgsl(m 358.695| 58.004 20.270 0.000 13.625 26.452 38.626 57.784 62.380
Fee Plaza Km
372 g0 372590 71630 33.895 13.625 0.000 12.826 25.001 44.159 48.755
¥ ee;;';;g;(m 385.797| 84.456 46.721 26.452 12.826 0.000 12.174 31.333 35.929
Fee Plaza Km
08241 398241 96630 58.896 38.626 25.001 12.174 0.000 19.159 23.755
¥ eeﬁ';;;‘ol(m 417.810| 115.789 78.054 57.784 44.159 31333 19.159 0.000 4596
Ei‘;;;gf]m 427300 120385 82.650 62.380 48.755 35.929 23.755 4.596 0.000
2. In addition to above, the following fee shall also be due and payable for the use of the following structures

having length more than 60 mtr at the following toll plaza, by converting the length of structures into an equivalent
length of highway by multiplying the length of such structures by an equalisation factor of 10:

Table-3
S. No. Location of Fee Plaza (chainage) Length (in Km) for which fee is Equivaleflt road length | Rate at which fee is
payable (in km) payable
@ 2 3 (©)] ()]
Km. 291.100
1. Fee Plaza at Kushtala Village, Dist. Sawai
Madhopur
Km 337.171
2. Fee Plaza at Laban Village, As per the distance matrix for 10 times of the distance as 125%* of the base rates
Dist. Bundi structures > 60 m length at Table 5 or col3 mentioned in Table No.
3 Km 358.695 below p ’ - 1 above.
) Fee Plaza at Mandawara Village, Dist. Kota
4 Km 372.590
) Fee Plaza at Zalimpura Village, Dist. Kota
5. Km 385.797
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Fee Plaza at Karadiya Village, Dist. Kota
6 Km 398.241
) Fee Plaza at Balapura Village, Dist. Kota
7 Km417.810
) Fee Plaza at Gopalpura Village, Dist. Kota

*The Authority shall ensure that the user fee levied and collected at the above Fee Plaza(s) shall be in accordance with
sub-rule (7) of Rule 4 of the said rules, including the proviso inserted by G.S.R. 107 (E) dated 04.02.2026.

Table-3A
Distance matrix for length of Structures” (>60m length) between Fee Plazas
Fee Plaza Fee Plaza Fee Plaza | Fee Plaza | Fee Plaza | Fee Plaza | Fee Plaza | Exit at
To Km Km 337.171 Km Km Km Km Km Km

291.100 358.695 372.590 385.797 398.241 417.810 | 427.300

From Km 291.100 337.171 358.695 372.590 385.797 398.241 417.810 | 427.300

Fee Plaza Km 291.100 291.100 0.000 8.336 9.591 9.861 10.241 10.511 10.921 15.815
Fee Plaza Km 337.171 337.171 8.336 0.000 1.254 1.524 1.905 2.175 2.585 7.479
Fee Plaza Km 358.695 358.695 9.591 1.254 0.000 0.270 0.651 0.920 1.331 6.225
Fee Plaza Km 372.590 372.590 9.861 1.524 0.270 0.000 0.381 0.650 1.061 5.955
Fee Plaza Km 385.797 385.797 10.241 1.905 0.651 0.381 0.000 0.270 0.680 5.574
Fee Plaza Km 398.241 398.241 10.511 2.175 0.920 0.650 0.270 0.000 0.410 5.305
Fee Plaza Km 417.810 417.810 10.921 2.585 1.331 1.061 0.680 0.410 0.000 4.894
Exit at Km 427.300 427.300 15.815 7.479 6.225 5.955 5.574 5.305 4.894 0.000

"The details of structures having length more than 60m are as under:

Table- 3B
S. No. Type of structure Design Km Length osttructure in Equivale.nt Road length

m in Km

(a) (b) © @ ©=@x10
1 Interchange 291.100 0.0323% 0.3230
2 Major Bridge 306.329 0.0750 0.7500
3 Major Bridge cum Animal Under Pass 309.850 1.7000 17.0000
4 Animal Under Pass 311.510 0.3000 3.0000
5 Road Over Bridge 314.022 0.1310 1.3100
6 Animal Under Pass 314.950 0.3000 3.0000
7 Animal Under Pass 317.050 0.3000 3.0000
8 Major Bridge 318.730 0.1000 1.0000
9 Animal Under Pass 322.300 1.2000 12.0000
10 Major Bridge 323.141 0.1060 1.0600
11 Major Bridge 324.620 0.1190 1.1900
12 Animal Over Pass 1 325.150 0.5000 5.0000
13 Animal Over Pass 2 326.010 0.5000 5.0000
14 Animal Over Pass 3 326.650 0.5000 5.0000
15 Major Bridge 327.077 0.2500 2.5000
16 Animal Over Pass 4 327.510 0.5000 5.0000
17 Animal Over Pass 5 328.070 0.5000 5.0000
18 Major Bridge 328.410 0.1800 1.8000
19 Vehicle Over pass 329.618 0.1000 1.0000
20 Viaduct 330.890 0.2250 2.2500
21 Major Bridge 331.706 0.2800 2.8000
22 Animal Under Pass 332.800 0.3000 3.0000
23 Major Bridge 334.680 0.0750 0.7500
24 Interchange 337.171 0.0631 0.6310
25 Flyover 339.568 0.0664 0.6640
26 Flyover 340.959 0.0664 0.6640
27 Major Bridge 347.026 0.7200 7.2000
28 Major Bridge 349.225 0.0745 0.7450
29 Major Bridge 349.493 0.0700 0.7000
30 Major Bridge 350.048 0.0700 0.7000
31 Major Bridge 355.521 0.0623 0.6230
32 Major Bridge cum LVUP 356.518 0.0623 0.6230
33 Major Bridge cum LVUP 358.238 0.0625 0.6250
34 Major Bridge cum LVUP 363.456 0.1339 1.3390
35 Major Bridge 364.995 0.0613 0.6130
36 Interchange 372.590 0.0745 0.7450
37 Major Bridge cum LVUP 379.420 0.1004 1.0040
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38 Major Bridge 381.160 0.0960 0.9600
39 Road Over Bridge 383.016 0.1173 1.1730
40 Interchange 385.797 0.0671 0.6710
41 Major Bridge 388.100 0.1500 1.5000
42 Interchange 398.241 0.1196 1.1960
43 Road Over Bridge 415.648 0.2050 2.0500
44 Major Bridge 416.750 0.0750 0.7500
45 Interchange 417.810 0.1305 1.3050
46 Tunnel 421.750 to 426.644 4.8940 48.9400

Total 15.8154 158.154

*Note: The length of structures at interchange has been divided equally for road length before and after the interchange
including that for structures at Km. 291+000.

3. The net effective length [Total tollable length] for which fee shall be due and payable is as under:
Table-4

Distance matrix for total toll able road length (Including equivalent length of structures >60 m length)

To Fee Plaza E:l Plaza Fee Plaza Km|Fee Plaza Km|Fee Plaza Km|Fee Plaza Km|Fee Plaza |Exit at Km|

Km291.100 ;0 . [358.695 372.590 385.797 398.241 Km 417.810427.300

From Km 291.1 337171  |358.695 372.59 385.797 398.241 417.81 4273
f;';" f(l)‘;‘)za Km  bhot1 0 121.005  [153.914 170.24 186.866 h01.74 224999 |278.535
g;;’ f;ﬁza Km a7 17 121.095 o 32.81 49.135 65.771 80.646 103.904  [157.44
FeePlazaKm 300 o5 [153014  [32.81 0 16.325 32.962 47.826 71.094 124.63
358.695
Fee Plaza Km 372.59 170.24 49.135 16.325 0 16.636 31.501 54.769 108.305
372.590
ggg 5;*;“ Km 385797  |186.866  |65.771 32.962 16.636 0 14.874 38.133 91.669
g;; gﬁza Km 08241 |01.74 80.646 47.826 31.501 14.874 0 23.259 76.805
ff;’ :izza Km 1781 224999 |103.904  |71.094 54.769 38.133 23.259 0 53.536
Exit at Km 427.3 278.535 157.44 124.63 108.305 91.669 76.805 53.536 0
427.300
4. The various types of traffic movements for which the user fee will be charged on the basis of actual distance

travelled is as under:

Traffic plying on LHS from Kushtala/Mui to Gopalpura:

Table 4A: Traffic plying on LHS from Kushtala/Mui to Gopalpura and end of DVE Package-15 at 427+300

S

No. Km

Entry From

Exit To

()] 2)

€)]

“@

1 291+100

Kushtala/Mui (Interchange), Km. 291+100
(Ramp Fee Plaza)

Laban (Interchange), Km. 337+171

Mandawara (Interchange), Km. 358+695

Zalimpura (Interchange), Km. 372+590

Karadiya (Interchange), Km. 385+797

Balapura (Interchange), Km. 398+241

Gopalpura (Interchange), Km. 417+810

End of Tunnel 427+300 (DVE Package-15)

2 337+171

Laban (Interchange), Km. 337+171
(Ramp Fee Plaza)

Mandawara (Interchange), Km. 358+695

Zalimpura (Interchange), Km. 372+590

Karadiya (Interchange), Km. 385+797

Balapura (Interchange), Km. 398+241

Gopalpura (Interchange), Km. 417+810

End of Tunnel 4274300 (DVE Package-15)

3 358+695

Mandawara (Interchange), Km. 358+695
(Ramp Fee Plaza)

Zalimpura (Interchange), Km. 372+590

Karadiya (Interchange), Km. 385+797

Balapura (Interchange), Km. 398+241

Gopalpura (Interchange), Km. 417+810

4 372+590

Zalimpura (Interchange), Km. 372+590
(Ramp Fee Plaza)

Karadiya (Interchange), Km. 385+797

Balapura (Interchange), Km. 398+241

Gopalpura (Interchange), Km. 417+810

End of Tunnel 427+300 (DVE Package-15)

5 385+797

Karadiya (Interchange), Km. 385+797
(Ramp Fee Plaza)

Balapura (Interchange), Km. 398+241

Gopalpura (Interchange), Km. 417+810

End of Tunnel 4274300 (DVE Package-15)
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3984241

Balapura (Interchange), Km. 398+241
(Ramp Fee Plaza)

Gopalpura (Interchange), Km. 417+810

[PART II—SEC. 3(ii)]

End of Tunnel 427+300 (DVE Package-15)

417+810

Gopalpura (Interchange), Km. 417+810
(Ramp Fee Plaza)

End of Tunnel 427+300 (DVE Package-15)

Traffic plying on RHS from Gopalpura to Kushtala/Mui

Table 4B: Traffic plying on RHS from 427+300 (End of DVE Package-15) to Kushtala/Mui

S. No.

KM

Entry From

Exit To

1)

@

3)

“@

427+300

[End of Tunnel 427+300 (DVE Package-15)

Gopalpura (Interchange), Km. 417+810

Balapura (Interchange), Km. 398+241

Karadiya (Interchange), Km. 385+797

Zalimpura (Interchange), Km. 372+590

Mandawara (Interchange), Km. 358+695

Laban (Interchange), Km. 337+171

Kushtala/Mui (Interchange), Km. 291+100

417+810

Gopalpura (Interchange), Km. 417+810
(Ramp Fee Plaza)

Balapura (Interchange), Km. 398+241

Karadiya (Interchange), Km. 385+797

Zalimpura (Interchange), Km. 372+590

Mandawara (Interchange), Km. 358+695

Laban (Interchange), Km. 337+171

Kushtala/Mui (Interchange), Km. 291+100

398+241

Balapura (Interchange), Km. 398+241
(Ramp Fee Plaza)

Karadiya (Interchange), Km. 385+797

Zalimpura (Interchange), Km. 372+590

Mandawara (Interchange), Km. 358+695

Laban (Interchange), Km. 337+171

Kushtala/Mui (Interchange), Km. 291+100

385+797

Karadiya (Interchange), Km. 385+797

(Ramp Fee Plaza)

Zalimpura (Interchange), Km. 372+590

Mandawara (Interchange), Km. 358+695

Laban (Interchange), Km. 337+171

Kushtala/Mui (Interchange), Km. 291+100

372+590

Zalimpura (Interchange), Km. 372+590

(Ramp Fee Plaza)

Mandawara (Interchange), Km. 358+695

Laban (Interchange), Km. 337+171

Kushtala/Mui (Interchange), Km. 291+100

358+695

Mandawara (Interchange), Km. 358+695

(Ramp Fee Plaza)

Laban (Interchange), Km. 337+171

Kushtala/Mui (Interchange), Km. 291+100

337+171

Laban (Interchange), Km. 337+171

(Ramp Fee Plaza)

[Kushtala/Mui (Interchange), Km. 291+100
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5. The vehicle entering from any Main Toll Plaza/ Ramp Plaza will be recorded at the entry fee plaza and user fee
will be collected at Exit Ramp Plaza/Main Toll Plaza for the road section used by the vehicle between Exit & Entry
fee plazas as per details mentioned under SI. No. 4 above.

6. For multiple journeys on the highway section, passes shall be issued at the following rates, namely:

Table-5

Maximum number of one- way

journeys allowed Period of Validity

Amount Payable

One and half times of the fee for one-way Two Twenty-four hours from the
journey* time of payment

Two-third of amount of the fee payable for Fift One month from date of
fifty or more single journeys* Y payment

* Provided that the user uses the same entry and exit fee plazas while performing the return journey.

7. The driver or owner or a person in charge of a mechanical vehicle which is loaded in excess of permissible
load specified for its category, shall be liable to pay fee for entering the overloaded vehicle on the National Highway
to the fee collecting agency, equal to the fee specified in rule 10 of the said rules.

8. All definitions including category of mechanical vehicles, its permissible load, category of exempted vehicles,
service road, alternative road etc. shall be as per definitions specified in the rules.

9. The fee rates shall be displayed for information of the users in accordance with rules 12 of the said rules.

10. Based on the Base rate of fee per km for the base year 2007-08 as mentioned in Table-1 above, the actual
amount of fee to be charged from the mechanical vehicles and the discounts will be calculated by the Authority on the
basis of the completed length of the section and revised annually in accordance with the rule 5 of the said rules and the
same shall be published in at least one newspaper, each in English and vernacular language accordingly.

11. The estimated capital cost of the project is 7857.45 Crore. The capital cost is subject to variation as the
activities of land acquisition, utility shifting, tree cutting etc. are yet to be completed. The Authority shall maintain the
record of recovery of capital cost through user fee realised.
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